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Licentiates and Graduates in Medicine in
Railway Hospitals

4880. SHR1 P. ANTONY REDDY: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether it is a fact that the High Court
of Madras on Writ Petition Nos. 717 and
2174 of 1966, have ordcred that there should
be no difference in matters of scalc of pay,
grades and promotions between Licentiates
in Medicinc and Graduates in Medicine
working in Railway Hospitals; and

(b) if so, the action taken by the Railway
Board on this order?

THE MINISTER OF RAILWAYS (SHRI
C. M. POONACHA): (a) and (b). Yes.
An appeal has becn filed against the decision
of the Madras High Court and the case is
sub-judice.

Indo-Malaysian Joint Ventures

4881. SHRI R. BARUA: Will the Minis-
ter of COMMERCE be plecased to state:

(a) whether it is a fact that an eight
member delegation visited Malaysia recently
to explore further possibilities of establish-
ing Indo-Malaysian joint ventures;

(b) if s0, the namcs of the members of the
delegation;

(c) the subjects discussed and the results
thereof; and

(d) whether any agreement was reached
between the two countries in this regard?
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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHR1
MOHD. SHAF!I QURESHI): (a) A seven
member delegation sponsored by the Federa-
tion of Indian Chambers of C and
Industry visited Malaysia in November,
1968 to explore inter alia the possibilities of
establishment with Indian parties of joint
ventures in Malaysia.

(b) The members of the delegations were:

(1) Shri S. P. Godrej

(2) Shri M. L. Apte

(3) Shri Vijay K. Chauhan
(4) Shri V. Isvaran

(5) Shri Bishen Sahai

(6) Shri Ranjit Shah

(7) Dr. Ram Gopal Agrawal

(c) and (d). The detailed Report of the
Delegation is still awaited.
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of Class IV Employees as Telephone
Operator on the Nothern Rallway

4882. SHRI YASHPAL SINGH: Will
the Minister of RAILWAYS be pleased to
refer to the reply given to Unstarred Question
No. 8319 on the 23rd April, 1968 and state:

(a) whether it is a fact that the Rallway
Board has scnt orders to the Nothern Rail-
way Hecadquarters office, New Dclhi to re-
gularisc the scrvices of class 1V staff as Tele-
phonc Operator who were promoted in this
connection;

(b) if so, whether the orders have been
impl d by the Hcad ters office; and

(c) if not, the reasons for the delay?

THE MINISTER OF RAILWAYS (SHRI
C. M. POONACHA): (a) Yes, a special
dispensation has been given by the Railway
Board for the regularisation of these cases.

(b) Necessary instructions have been
fssued by the Headquarters office, Nothern
Raflway, to the Divisional authoritics.

(¢) Does not arisc.
Metre Gsuge Dissel Eleetric Locometives
4883. SHRI KANWAR LAL GUPTA:
Will the Ministor of RAILWAYS be plessod
to state:

(a) whethor it is a fact thet the first metro-





